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Maintenance of roads, buildings etc. in
Arunachal Pradesh

2164. SHRIMATI OMEM MOYONG
DEORI: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it is a fact t"at many porter
tracks, buildings and water supply schemes
constructed in Arunachal Pradesh are not
maintained properly for want of adequate
funds; and

(b) if so, what remedial action is proposed
to be taken in this regard?

. THE MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI H. K. L. BHAGAT): (a) and
(b) Information is being collected and will be
laid on the Table of the Sabha,

Protected water .supply .schemes in
Arunachal Pradesh

2165. SHRIMATI OMEM -MOYONG
DEORI: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it js a fact that adequate
provision has not been made for providing



